
Dated Dispur, the I ls October, 2023

ofthis notification

ie.sR

Addl Chief S to the Govt. ofAssam
Environment and orest Department

Dated Dispur, thc I I'h October, 2023Memo eCF No. 338172157'A

Copy fonvarded to:

l. P.P.S. to lhe Chief Minister, Assam, Dispur, Grnvahati-06'

2. All Addl. Chief SecretarieVPrincipal Secretaries/Commissioner & Secretaries/Secretaries,

Assam, Dispur, Guwahati-6 for kind information and necessary action. All Departments are

requested kindly to circulate copies of the Notihcation among all subordinate oflices/State

puLlic Sector Undertakings/Local Bodies etc. under their Administrative jurisdiction.

3. The Principal ChiefConservator of Forests & HoFF, Assarn, Panjabari, Curvahati-37'

4. The Director General of Police, Assam, Ulubari, Gurvahati-7'

5. The Commissioner & Secretary to the Governor ofAssam, Raj Bhawan, Gurvahati-l'

6. The Secretary Coordination, O/o the ChiefSecretary, Assam, Dispur, Culvahati-6'

7. All PSs to Hon'ble Ministers, Assam, Dispur, Curvahati-6'

8. The Secretary, A.P.S.C, Khanapara, Guwahati-22.

9. All Deputy Commissioners/Sub-Divisional Officers (Civit).

10, The Accountant Gencral,(Audit) Assam, Curvahati-29.

I I . The Registrar General, Gauhati High Courl, Guwahati-1.

12. The Agriculture Production Commissioner, Assam, Gurvahati-6.

13. The Chairrnan, Assam Administrative Tribunal, Gurvahati.

14. The Chairman, Assam Board ofRevenue, Guwahati'

15. The Secretary, O/o the Upa-Lokayukta, Assam, Shakligarh Road, Bhangagarh, Gurvahati'

16. The Secretary, State lnlormation Conrmission, Housefed Complex, Dispur.

17. The Secretary, State Election Commission, Dispur, Gurvahati-6.

18. The Registrar, All Universities.
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GOVERNMENT OF ASSAM

ENVIRONMBNT AND FOREST DEPARTMDNT
DISPUR, GUWAHATI-06

ORDDRS BYTHE GOYERNOR
NOTIFICAIION

cCF No.338122i57........... ln exercise ofthe powers confened under Section 5 ofthe Environment

(Protectior) Act, 1986, irr accordance with the powers delegated to the State under Section 23 ofthe

said Act, vide Minisrry of Environment and Forest, Government of India's Notification No'S'0' 152

(E) dated February t0, 1988, and in partial modification of the notification issued vide eCF

No.338122/24 dared 23'd of August, 2023 the Government of Assam hereby prohibits the

manufacture, import, stocking, distribution, sale and use of all plastic water bottles used for

packaging or bottling drirking rYater up to 500 ml capacity only, with effect from the date of issue



19. The Secretary, AHSEC/ SEBA, Barnunimaidam, Guwahati-21'

20. All Principai Secretaries ofAll Autonomous Councils'

2l.The Director, lnforntalion t'p,iii" nti"i"'s, Assam' Dispur rvith a request for wide

publicity of the abovc Notifi cation.

22. The Resident Commissioner, ,qi,'* Sh""un, Nerv Delhi/ JRC' Assarn House and Assam

Bhawan, Kolkata/D.R.C., Assam Bhawan,

23. Munrbai/ DRC, Assarn ,",;, 
"$ti;;'gl 

JRC' Assam Bhawan' Chennai and Assam

,, ?l:tffi:';Hl':llretarv, lollution control Board, Assam, Bamunimaidam' Guwahati-21

BY Orders etc,

--P tt-
{/nltp/,

Secretarv to thiCovernment ol- Assam

Environment and forest Department
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